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The Principal District & Sessions Judge (HQ),
Tis Hazari Courts, V
Delhi. '

Sub: Notification regarding appointment of Sh. Chetan Sharrna, Ld. Additional
. Solicitor General of India as Chairperson of ' the Advocates’ Welfare Fund

‘ Trustee Committee.

Sir, ' _
I am directed to fotwardl herewith a copy ‘of Notification No.

F.2(22)lLit./ll1lVol.IIIl360473616 dated 22.05.2024, received through e-mail from

Secretary, Lit. Law, Justice and L.A., GNCTD of Delhi, on the above subject, with"a

request to circulate the same to all the Principal Distriot_& Sessions Judges, Delhi/New Delhi,

i‘or'infonnafion and necessary action.’ . - , - ~

‘ 3

Yours fai ly,
Encl.: as lzbove.

‘ Administrative Officor (
' For Registrar General
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" OFFICE OF THE PRINCIPAL DISTRICT 8: §ESSIONS JUDGE (HQ§_): DELHI 2M;-.>_i.- ,,9<>a<>s—‘%3 5' " 2 JUNZUZI
No. "Z"-i l ‘ “d____’_ i/Genl;/Mlsc./Clroulatlon/212.024 Dated, Delhlthe

Sub:- - Notification regarding appointment of Sh. Chetan Sharma, Ld. Additional Sollcltor General of
. lndla as Chairperson of the Advocates’ Welfare Fund Trustee Committee.

- Forwarded ‘copy of the letter diary No._3740 G-7/Genl.1/DHC dated 30/05/2024 received vide
diary No. 1191/B dated 01/06/2024 alongwith its enclosures(Copy of the Notification englosed),
received from Admlnlstrative Officer(J), for Registrar Generalfl-lon’ble High Court of Delh|,'New Delhi, to
be circulated for information to :- - '

1. All the Ld. Principal District & Sessions Judges, Delhl/New Delhi (except Central-District).
2; The Ld. Prlncipalludge, Family Courts lHQs), Dwarka courts, Delhi.
3. Judicial Officers posted in Central-District, Tis Hazarl Courts Delhi.
~4,/ e Chairman, Website Committee, Tls Hazarl Courts, Delhi Wlth the request to upload the same

_ on the Website of Delhi District Courts as per rule. '
5. Dealing official for uploading the same on Centralized Website through LAYERS as per rules.
6; P.S. to Ld. Principal District & Sessions Judges (HQs), Delhi for information. -

‘>1

( _ ER Bl£Dl)
Offiéer In-Charge, General Brarwh, (C)-

District Judge. (Commercial Court).
' Tis Hazarl Courts Dry‘
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